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dorel db Canara Bank

TR T S T AGovt ol Inecia Lirckeriabking

ARM Branch Mumbai, 41 Floor, Canara Bank Bullding, Adi Marzban Sireat, Mumbsal - 400 001
Emall | ch23B0kcanarabank com Tel: 8655548010 Web | www.canaraenk cam

ZIEHEDEMPTION/SANINVANKADAN 1/ 025260V

DATE:16.06.2025
REDEMPTION NOTICE [SECTION 13{8]] TO BORROWER! GUARANTOR/MORTGAGOR

To the Borrower'GuaraniorsiMorigagor,
1. Srl Sanjlvan Vasant Kadam, Foom No. G, Sal Appatment, Ambeckar Nagar, Satwad, Vazal-
East, Palghar Maharashtra-401 208
2, Sri. Sanjivan Vasant Kadam, (Also at) Flat Mo, 1509 15th Floor in building Mo, 01, "Sargam
Residency”, Vl-Chandrapads, Taluka Vasai, Palghar-401 204
[SUBJECT. Mabce lor exercising the nght of redempdicn under Saction 13 (8) of the
sacuntizatan and Resonsiruslion o Financial Assals and Enfarcement of Setunty Infenssd
Aol 2002 (herainafter relermad bo a5 “the Asl'),
The wndersigned. being e Aulhorzed Officar of Canara Bank, ARM Branch, Mumbad,
Maharashira (herainafier referred 1o as “ihe secured creditar), appointed under the A do
heraby issue this nolice, under Section 13(8) of the Act read with Rule &6} of the SARFAES]
Rules, toyoirall8s under As you &8 are aware that the securad creditor had issued the Demand
Motices, under Section 13{2] of the Act, on 10,12, 2024, to fe torrowen! firm Sri Sanpven Vasan
Kadam (borrawer’ mortgager) demanding to pay an amount of Rg, 29,18,204.12 |Rupees
Twenty Nine Lakhs Eighteen Thousand Two Hundred Eighty Four Paise Twehve Only) and
inferest statad ihereon within B0 days from the date of receipd of the said nolices. Snce you have
failed torepay tha amount mentoned in fha above sadd demand nolices, the ddbaorizad Cificar
under Sechan 13(4) of the Act had takan symboiic/Physical possessian of the securad assats
describad in lhe Possassion Mobce dated 16.06.2025. Furthar, the said Symboks Possessiaon
nodice was duly published in Financial Express and Nevrashifa newspapers on 17.06.2025.
Tor cormply wilth tha provision of SARFAES] Act, 2002 read with Rule B8] of SARFAES| Rides,
you are hereby given a l2st and final opporiunity o redeem and reclaim the secured assels as
menticned below, whichare in possession of the securad creditor, within 30 days from the receipd
of thes notice, by discharging the lisbility of Rs. 30,58,656.12 (Rupees Thirty Lakh Fifty Eight
Thousand Six Hundred Fifty Six and Palse Twehe Only)as on 06,06.20235, plus subsequent
interssl, costs and expenses in full, falng which the safe notce under the Al will be published in
the newspaper specifying ang of the follwing modes menfioned below, 1o sall the seourad
gssatz: 1. By cblaining guotafions from the parsons: desling with similar secured assets or
otherwsse mierasted in buying assefs; or 2. By mwling fenders from the public; or 3
By holding public suction inciudirg threugh e-auciion mode; ard, By private treaty,
A par Saction 148) of tha Acl, you are enliied o redesm the securad Assats af any lime bafore
the date of publicalion of sale nalics in Mawspapers, Riling which yaur Right o redesm the
morigagaed proparty 25 per Saction 13(8) of tha Act shall stand extinguished,

[Details of security assals)

8 Name of
No. s Tite Holder

Allshat part and parcal of properdy beaning defads;

Resxdanipl Flat No 1509 admeasuring 35,78 5q mirs Carpet area + 2 32

Sq mirs enclosed balcoay + 10.77 Sg mirs. Terrace area on the 15th

Flaor in building No 01, Known a3 Sargam Residency constructed on a| My, Sanjivan
4. |land beadng survay Mo 121, Hissa Mo 4,58, survey Mo 119, Hisza Mo 4 Vatsal

at Village Chandra pada, Taluka Vagai, District Palghar - 401208, Kadam

Morth- Bungalow, South- Open Space, East- Open Space, West-

Road. CersaiAssat 1d- 200058932520,

Cersai Security Id-400055440475

Thes is without prejudice to any ofher nghts valable to the secured creditor under the subject

Al orany olher law inforce. Thanking You,

Bdi-
Canara Bank, Authorised Officer

{r: GI :‘G'i Gujarat Narmada Valley Fertilizers and Chemicals Limited

"-’ !}f (An 1SO 9001, ISO 14001, I1SO 45001 & ISO 50001 Certified Company)
% 'L-— Regd. Office: P.O.Narmadanagar - 392015, Dist.: Bharuch (Gujarat), India
L MFC

CIN: L24110GJ1976PLC002903, Website: www.gnfc.in
OPEN TENDER NOTICE

FOR PROCUREMENT OF IMPORTED STEAM COAL

GNFC intend to procure Imported Steam Coal on delivered
price upto GNFCsite, Dahej basis.
For detailed specification, EMD requirement and other
criteria, please refer web notice placed on our website
www.gnfc.in (in_ Tenders —>Tender Notice - Materials
Management Department).

Last date and time for response : 26.06.2025 @ 15.00 Hrs. IST.

PUBLIC NOTICE

Wa the under menilened applicants have applied to MUEFG intime Indis
Private Limisd, C-101, Embagsy 247, LS Marg, Vikhroll, (Wesl)
Murmnbal-4D0083, ahane trangfer sgents (RTA), of W Aditya Birta Real
Extate Lid-Century Bhavan, Annie Besant Road, Worli, Mumbai-d00030,
iMaharaghira}, (GCompany], lor abtaining duplicats sham oartificabe for
250/~ equity shares of the company regisisned in the name of Aditya Birla
Real Estate Ltd, under referencs tolic No-0KLIGI34

Falis Mo, Name | Shars |Dis. Mo, [Dis, No To Mo ol Bharm
Car. Ha | From
OKUDDA3A (Kundan Lol| 140420 |B380371 | BASD4ZO
Eharma
DKUO0334 |Kundan Lal] 140430 (0360421 8350470 50
Eharma
Kandan Lol 140457 |9350471| 9350420 50
DKLD0YA4 Sharms
OKLID0a34 Kandan Lal] 140432 | 9350521 | 83650570 &0
Eharma
Kendan Lol| 140433 (9360571 S350620 i
DKUDD334 Sharma

Thee pubilic is hareby wantsd against parchasing or deaiing inany way In
the above share cerfificals. Any personis} who has’have any clalmids)
with the comparmy in respact of the said chare(s} Ceriificates should
lodge such claém at ke Registersd office ot the address glven above
wilhin 15 days of the pubkcabion of this notce after which no clasm will
be entartoined and the company wiil procesd with issuance of duphicate
ghare cerilicale,

Date: 17.08.2025,
Place: Mumbal

Aditya Brila Real Estate Lid
$d/ Company Secratary

FORM A
PUBLIC ANNOUNCEMENT

{Linder regin'ation B of the insodvency and Bankregtcy Boand of [ndla)
{Insaivency Resolution Process for Comorade Persans) Rogelations, J016]

FOR THE ATTENTION OF THE CREDITORS OF

SWIKRITI RENEWABLES PRIVATE LIMITED (OPC)

derel dd Canara Bank

VW] ST T A Lol o india Uindariaking

ARM Branch Mumbal, 4tn Floor, Canare Benk Bullding, Adi Marzban Strest, Wumba - 400 001
Email : ch2380 T canerabank.com Tel: BGESEIR0TE Wab : www canarabank.com

RELEVANT PARTICULARS -
1 | hkaie O Sorporate dedon SWIKRITI RENEWAB] FE PRIVETE LIMITED {08C)
.| Dt of Incorporation of conporate detaor | 18,/08,3044
3. |Authory under which comporate detior | RO Murmbal
| ncorporated / registared
4, [ Conporoto dentty Mo, of compemto
EI,*:!',:‘?:!T
.| Aciceess al §he regisieresd office and
| principal oftice [if any) of compocala
| b
B, |r-5|:l"|l'E|'|1.."-_' COMTHMENCEMmant faba n
| esspect of corporate debior
7 | Estermbed date of closuns of jrechericy
| el proness
"B, [Mame and regiiration number of the | Mir, Ginsh Anvind Satay
inzoivercy professonal acing &= intenm | Registration Mumier:
resoluton professional IBEPADOLIPRODBED P004-2006/14420
9, |Address and samail of the interim Address: Fivt no, 7, [iai Sarkl, Satar Chosd
resolution professional, &5 negsened Tarclidveacs roed, Bararrali, Pure - 413 107
wih 1he Boand Enall i salaegirsdrlgnal oom

T UTAS00MEE40PCEST 285

G773, Secto A0 Aareek, Thisne, Mahaesadiin,
Irdis, SO0TCE

1306 2085 (Dete of pronouncermant of onder

| 09,12.2025 Bang 180 dmys from 13062025

10.| Address, and emall o be usad fo
{porresponcance with the menm
{resolution professional | EMall ID:; crp swilritSgmasloom

1_1-_I aed, clate: for subrmission of chiTs | DT 205

L Classes of crediors, 1 &y, under Fdsy
|clatea b} of subsection {BA) of section
12 ascerfaired by the interim resolution

13| Names of nsohancy Professionals s
icherifies] i oAt as Autborised
| Repesariative of crediton in @ class
|(Three nemes for each class) |

14. /{8l -Felevant Fomrs end ia} wetdnks Attps: b posdngen home downfoars
bl Datals of authonzed representatives. (bl Prysical Address: NA
are avaimble at

Address: Fiat no, 7, g Sarkul Satev Chowls,
Tarduivack mad, Barmmati, Pune - 413 102

Motion is heraby given that the Hon'ble Mational Company Law Tribunal, Mumbai has
ardered the commencament of 8 corparate Insolvency resofution process of the Swikrt
Renewables Private Limibed (OPC) on 13062025 vide order pronounced an ofen
COUr

The craditors of Swikedtl Renewables Private Limitad (0PC) are hereby called upon to
submit their ¢lamms with preol on or belgee OE07T,2025 1 the intenm fesolutssn
prodfiassional at the address mentioned against entry No. 19,

Tha financial creditors shall submit their claims with proaf by electronic means ealy. Al
athar creditors may submit the claims with peodd in persan, Dy post or by aksstrnic
means,

Submisslan of false or masleading proofs of claim shall gttract penalties.

M. Girigh Arvind Salav

Registration Number: [BEL/IP&-00L1P-P-02882 /3024202514420
Interim Resolution Professional

Address: FRat no. 7, Jijai Sanowl, Satay Chowh, Tandulwadi road
Baramati, Pune - 413 107

Email I satav.ginshEgmail.com

Diate: 22,006, 2025
Place: Thane

DATE: 16062025
REDEMPTION ROTICE [SECTION 13{8)] TO BORROWER! GUARANTORIMORTGAGDR

Tothe BorroweriGuarantorsMorigagor;

1. &riSwapnll Madhukar Kinl, 3o Madhukar Kinl-Bahadali-Palghar-Maharsahira-401401

2. 5ri Swapnil Madhukar Kini (Also At) D001 Om Sal Magar, Easi Taluka Vasai Dist- Palghar-
401404,
Fiah Mo, C 403, 4ih Flogr, Kanhaiya Measdows C wing Khan pada Mahim Paighar Road
Village Paighar, Maharashira-401404.
Flat Mo, C 404, 43h Floor, Banhalya Mesdows C wing Khan pada Mahim Paighar Boad,
Village Palghar, Maharashira-301404,
ISUBJECT; :Notice: for exescising 1he right of redermpton under Secton 13 (8) of the
Securitization and Reconstruction of Financial Asses and Enforcemant of Security Interast
Act, H0Z [hareinafier referred o as “the Act)

The undersignad being the Authonzed Cdficer of Canara Bank, ARM Branch, Mumbai,

Maharashira (hereinafier refarred o as “the secured credidor”), eppointed under the-Act do
heraby ssue Wiz nolice, under Section 13(8) of the Act read with Rule B{8) of the SARFAES)
Hulgs, 1o you 28 35 under. As you 28 are aware [hal the sscued creddor had issued the
Demand Notices, under Section 13(2) of the Act, on 06.12.2024, to the bormower! firm Sn
Swapnil Madhukar Kinl (borrowes! mortgagor)  demanding b pay an amdunt of Rs.
55,33 609.44 (Rupees Fifty Five Lakhs Thirty Three Thousand Six Hundred and Ning
and Paise Forty Four Only) and interest sigled thereon within 60 days from the date of
recelpl of the sasd nobices. Since you have failed to repay the amaount menticnad In the above
said demard nolices, the Authadzed Micer wnder Seclion 134} of the Act had taken
symbohaPhysical possession of the sacured assais descrbad in the Possession Molics
dated 16.06.2025. Furiher, the said Symbolic Possession notice was duly published in
Financial Exprass and Pratha Kaal newspapess on 17.06.2025.

To camphy with the provisaan aof SARFAES] Act, 2002 read wilh Bule B8 of SARFAS S Hules,
you &ne hereby given a fast and final opporunity to redeem and reclam the secured assets as
mentioned befow, which aee in possession of the secured credibar, within 30 days from the receipt
of this nodice, by discharging the Lability of Rs, 58,08,085.441 (Rupees Fifty Eight Lakhs Eight
Thousand and Eighty Five and Paise Forty Four Only] &= on 01.06.2025, plus subsequent
inferest, costs and expenses in full failing which the sale nofice wnder the Act will be published in
the newspaper specilying one of the folidwing modes mentioned balow, o sall the secured
assefs: 1, By oblaining quolstions from the persons dealing wih similar secured assels or
ofterwise interested in buying sssels; or 2, By invitng tenders from the public; or -3,
By hiding public aucton iIncludmg through e-auction mooe: or 4, By private lreaty
As parSechan 1306} of the &ct, you arg entilled o redeam the secured Assels al any lime befars
the date of publication of sake nofice in Newspapers, fafing which your Right 1o redeem the
mongaged propery ag per Section 13(8) of the Act shall stand extinguished

(Details of security assets)

JIGNREDEMPTIONSANJIVANKADAM [012025-26FY

5 Mame of
No. SAGOTRLIS Title Holdar
Al that parl and parcel of the proparly consisling of Flal Mo C 403 and &
404, 4Th Floor agmeasuring area 54.02 Sqmirs in the bulding known as
| Kenhays Meadows C wing ai Survay No. 13 Hissa Mo & Khan pada :
| 1, |Mahim Palghar Roag, Vilage Palghar. Takuka and District Palghar.| Mr- Swapnil
401404, Bo Boundaries: - North: By Wing No B, South: Wing No D, | Madhukar Kini
East: Wing Mo A, West: Cpen Space

CarsalAssel 200075220241, Cersa Sacurily [d-40007 3774380

Thiz is without prejudice 1o any ather righis available io he secured credior under ihe subject
Bedl ar any atharlaw inforoe.

Thanking Yo,
Sdi-

CENTRAL RAILWAY
rar e 1 E-TENDER NOTICE
Advertisi g 1 TENDER NO. 33255833

TENDEH PAGES Sr. Divisional Malerials Manager,

Bhusawal Cenlral Railway. TENDER
Contact

MNo.: 23255833 Qty =44 KM OPENING
JITENDRA PATIL

DATE: 14/07/(2025 at 11:30 Hrs. Brief
Mobile No.:

Description: Joinlless Grooved
Copper Contact Wire 107 59, mm.
made oul of Continuous Cast Copper

9029012015

Landline No.:

67440215

For

wire rods, conforming to RDSO
spacification no. THSPCIOHEICW/
0871 or latest, Note: The Details of this
Tender Iz available on Riy. 3ile
www.ireps.gov.in

DOWMNLOAD UTS APP FOR TICKETS

Karnataka Bank

Baied Fiamily Radh. duidis ladia

Ry, v Ry iy - TN IR LVEAENAN T el oedl o ooy e gy e Lyraa o oo

Branch: Mumbai - Mulund (W)
Ph: 022 — 25805406, 25905407, Mob: B6555T8888, 9619496136
NOTICE TO THE LOCKER HIRERS/ALL THE CUSTOMERS

We hereby inform that the Kamataka Bank Branch at Mumbai - Mulund (W),
at Unit No -1, Minerva chamber, J N Road, Opp Mehul Cinema, Mulund
(W), Mumbai - 400080, Dist. Mumbai is proposed to be shifted to new
premises at Commercial Shop Nos 1,2,3,4,5 & Office no 1 situated at
Mann Madhuvan, New Happy Life CHS Lid, Junction of Ganesh Gavade
Road & RHB Road, Mulund West, Mumbai - 400080, Maharashira
within 10 days. Hence all the customers of our Bank are requested 1o
vacate the articles kept in the locker in order to avoid damage to the same.
in case not vacated within the prescriped time, the locker unit will be
shifted with its content at the sole risk and responsibility of the hirers.
Please also note that bank will not be responsible in any way for damage or
loss of the above articles ansing out of any reason or cause whatsoever,

Place: Mumbai - Mulund (W)

ol Ay Canara Bank €3

B verruen symstcuts

STRESSED ASSETS MANAGEMENT BRANCH : Circle Office Building, 8th Floor, ‘B’
Wing, C-14, G-Block, Bandra-Kurla Complex, Bandra East, Mumbai- 400 051
Tele:- 022-26728782/8744/8771/8792/8799; email:- ch15550@canarabank.com

SALE NOTICE

E-Auction Sale Notice for Sale of Inmovable Properties under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor(s) that the below described immovable properties mortgaged/charged to the
Secured Creditor, the possession of which has been taken by the Authorized Officer of
Canara Bank, will be sold on “As is where is”, “As is what is”, and “Whatever there is”
basis on 11.07.2025 for recovery of Rs. 483,12,43,496.96 (Rupees Four Hundred Eighty
Three Crore Twelve Lakhs Forty Three Thousand and Four Hundred Ninety Six and
Paise Ninety Six only as on 30.11.2024 plus interest and charges from 01.12.2024 till the
date of realization) due to Consortium (Canara Bank, State Bank of India, Punjab National
Bank and Union Bank of India) led by Stressed Assets Management Branch Mumbai of
Canara Bank from M/s H K Toll Road Pvt. Ltd. situated at Reliance Centre, 19, Walchand
Hirachand Marg, Ballard Estate, Mumbai 400 001.

| Description of property |
Flat no. A/01, Ground Floor, A Wing, Sai Shanti Building no. 2, Saibaba Nagara, Katkarpada
Road, Biosar West, Taluka Palghar, District Thane admeasuring 410 sq mt in the Name of
M/S. H K Toll Road Pvt. Ltd. (Symbollic Possession)

|"Reserve Price:- Rs 16,00,000.00 [Earnest Money Deposit:- Rs 1,60,000.00

The Earnest Money Deposit shall be deposited on or before 10.07.2025 upto 5.00 p.m.
Date of inspection of properties is 09.07.2025 with prior appointment with Authorized
Officer (Between 10.00 AM to 02.00 PM)

“Any Person Who Brings A Successful Bidder Shall Be Entitled To 1% Of Sale Value
Of The Property Or Contractual Liability Whichever Is Less With Minimum Of Rs.
10,000/- Upto Maximum Of Rs. 3,00,000/- (Including Gst). “

For detailed terms and conditions of the sale, please refer the link “E-Auction” provided in
Canara Bank’s website (www.canarabank.com) or may contact Mr. Shakti Kumar Sharma,
Authorized Officer/ Chief Manager, Canara Bank, Stressed Assets Management Branch,
Mumbai (Ph. No. 02226728744 Mob. No. 8655963492) or Ms. Waruni Sinha, Manager,
(Ph. No. 02226728792) E-mail id: cb15550@canarabank.com during office hours on any
working day or the service provider M/s PSB Alliance Pvt.Ltd., Contact No., 82912 20220
(Help Desk), Email: support.ebkray@psballiance.com, website: https://ebkray.in/)

Date: 20.06.2025 AUTHORISED OFFICER
Place: Mumbai CANARA BANK, SAM BRANCH

Sd/-
Daie : 21.06.2025 Branch Head

PRATIBHA INDUSTRIES LIMITED (IN LIQUIDATION)
Liguidator's Address - 106, 151 Floor, Kanakia Alrium 2, Crass Road A, Behind Cowrtyard

Marriabl, Chakala, Andberi Easl Mumbai — 400093, Confact: +91 BE9305356T:
Email: liguidator pratithaisgmail.com

CORRIGENDUM TO NOTICE OF SALE DATED 28 MAY 2025 FOR E-AUCTION —
SALE OF ASSETS UNDER IBC, 2016
Extended Date and Time of E-Auction: 30 June 2025 (Monday) by 11:00 AM. fo
12:00 Noon (with unlimited extension of 5 minutes each)

Sale of Assets owned by PRATIEHA INDUSTRIES LIMITED {In Liguidation) forming part of
Liquidation Estate under sec 3517 of IBC 2016 read with Requlation 33 of Liqudation
Process Regulations. E-Auction will be conducted on “AS 1S WHERE 15", “AS IS WHAT IS
BASIS”, "WHATEVER THERE I5 BASIS™ AND “NO RECOUSE BASIS".

The E-auction Sale will be done by undersigned through e-auction service provider via
eBKray auction platform website hitps:/ibbd. baanknel. com/eauction-ibbdhpmea

SUDITI INDUSTRIES LTD.

Admin office: C-3/B, M.I.D.C., T.T.C. Industrial Area, Pawne Village,
Turbhe, Navi Mumbai — 400 705.
Tel. No: 67368600/10, Web site: www.suditi.in E-mail: cs@suditi.in
CIN: L19101MH1991PLC063245
Regd.Office: C-253/254, MIDC, TTC INDL.AREA, PAWNE VILLAGE,
TURBHE, NAVI MUMBAI — 400 705.

{Amount in INR)
Sr. inki Resarve EMD Incramental
m i Price Bid amoun!

Sale of hw‘r.s_ in Farcel
Date and Time of Auction: 30th June 2025 (Monday) by 11:00 A.. to 12:00 Noon

_1 _ MEIFHUEH_H{I'I..-! E-f":ﬁlﬂ.l:fr":-Hl'.lﬁ HE'EH:][_]E_]_ _ '111__.31 LG _ _*_1.13::1‘:]!'.! _ _'El:|.|'.|[|I:I
2. 1 3 Tunnal Boring Machine EPB - CAP 8600
M lecated in#undka, Mew Dalhi bearing 43983000 | 4398300 | 400,000

MO, 5-7dd, o-863 and 5-580

Maotes:

1, Bidaing shall be ahowead an Subrmissian af EMO,

2. The Ligwidator resenves e mght o cancel or modiy the process without assigning any
reason and waifoul any Jabifty This is @ non-binding. process and shall be sibfect fo
dhscretion of Liguidator Sfakehoiders Consulfanan Commitfes. Refer Process Wamaovanatum
o further detals,

2 The prospecive bioers shall st a0 ongerfaking Rl fhey do ool spifer from amy
ety urder section 294 of the Cods fo the exfant appiicabls and i fouwnd ineliphls af any
siage, fhe eamestmoney deposited shal be forfelted

Last date for Subrmission of Bld docements; 24t June 2025 (Teesday)

Lastdate for Inspection: 25th dune 2025 (Wednesday)

Lastdate of EMD submission for E-auction:  27st June 2025 (Friday)

(ate and time ol E-Auction; Jh Jiena 2025 (Monday)

Mate: The datalled Terms & Conditions, E-Auciion Bid Document, Declarstion & other detass ol
caliree auction saba ang avalabie on MEtps/ibbi, baanknel camy eawcian-ibhynome.
Date: 22nd June 2025 ad/-

Placa: Mumbai Avil Menazes
As Liguidator of Pratibha Induztries Limited

Awthorization for Assignment valid 10l 315t December 2025

Regisiration Mo, IBELTPA-001/1P-POOO17/2016-17 /10041

Reyg. Address: 106, 151 Floor, Kanakia Alrium 2, Cross Road A, Behind Courtyard
Marroll, Chakala, Andher East, Mumbal - 400093

Email; liquidatospratibha@gmail. com

Public Notice — 34" Annual General Meeting

This is to inform that the 34" Annual General Meeting (‘“AGM”/ “the Meeting”)
of the Members of M/s. Suditi Industries Limited (“‘the Company”) will be held
on Wednesday, 16™ July, 2025 at 04:00 p.m., through Video Conference (“VC”)/
Other Audio Visual Means (“OAVM”) facility provided by National Securities
Depository Ltd (“NSDL”) in compliance with the applicable provisions of the
Companies Act, 2013 and the rules made thereunder, read with the applicable
Circulars issued by the Ministry of Corporate Affairs from time to time to transact
the businesses as set out in the Notice convening the 34" AGM.

The e-copy of the Notice of the AGM along with the Annual Report for the
Financial Year 2024-25 of the Company will be available on the website of the
Company at https://suditi.in. Additionally, the Notice of AGM will also be available
and may be accessed from the relevant section of the website of the Stock
Exchange i.e. Bombay Stock Exchange Limited (“BSE”) at www.bseindia.com.

Members can attend and participate in the AGM only through the VC/OAVM
facility, the details of which will be provided by the company in the Notice of
AGM. Members attending the meeting through VC/OAVM shall be counted for
the purpose of reckoning quorum under Section 103 of the Companies Act, 2013.

The Notice of AGM along with the Annual Report will be sent electronically to
those Members whose e-mail addresses are registered with the Company/
Registrar & Transfer Agent (“Registrar’/ “RTA”)/Depository Participants (“DPs”).
As per SEBI Circular, physical copies of the 34" AGM Notice and Annual
Report will not be sent to any shareholders. Shareholders holding shares in
dematerialized mode are requested to register their email addresses and mobile
numbers with their relevant depositories through their depository participants.
Shareholders holding shares in physical mode are requested to furnish their
email addresses and mobile numbers with the Company's Registrar and Share
Transfer Agent, M/s. Link Intime India Private Limited at evoting@linkintime.
co.in/ashok.sherugar@linkintime.co.in or with the company at cs@suditi.in along
with Self-Attested copy of PAN Card.

The shareholders will have an opportunity to cast their vote through electronic
means either during the remote e-voting period before the meeting or at the
AGM. The manner of e-voting for shareholders holding shares in dematerialized
mode, physical mode and for shareholders who have not registered email
addresses will be provided in the Notice to the shareholders.

By Order of the Board of Directors of
Suditi Industries Limited

Sd/-

Pawan Agarwal

Chairman

DIN: 00808731

Date: June 21, 2025
Place: Mumbai

Canara Bank, Authorised Officer
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CLASSIFIEDS

INDOSTAR CAPITAL FINANCE LIMITED

Regd. Office; Sikver Litopia, Third Floor, Uni Mo 301-A, Opposie P & G Plazs, Cardingl Gracious Road,

Email: - contactifndostarcapital com. CIN Number; - LES100MH2(0SPLC265160 Authorized officer: Basil Martyres, Contact Mo, 3820785364

(TN
Chakale, Andhen (€}, Mumbal = 400029, India

PROPERTY

BUSINESS PREMISES

Kurla (West), near
Kohinoor City, Shop
2166 sq.ft available for

[Sale Notice for Sale of Inmovable Properties]
E-Auction Sale Nofice for Sale of Immovabla Assats under the Securitization and Reconstruction of Financial Assets and Enforcement of Securily
Interast Act, 2002, Notice 1 hareby given 1o the publk in general and in particular b e Borowens) hal pursuant b 1aking possession of tha
secured asset menfioned hereunder by the Authonzed Officer of INDOSTAR CAPITAL FINANCE LIMITED [hereinafier referred b as "Securad
Cradilor”y under the Secunlisation and Reconsiruclion of Financial Azsets and Enfarcement of Secunty Inlerest Act, 2002 for the recavery of
amound due from borrower{s), offers are inviled to be submitted onling on fhe Web Porial of our Sales & Marketing and g-Auction Service Padner,
b5 finvent OM Sodubans Pyt Limitad (Invend 0N} e hitps:a/auctons. imenton.in by the undersigned for purchase of the immoyakia progarty,

s i ag descried hersundar
b : Borrewen|s) Date & Amaunt of . Reserve Price | Date & Time
Srinivas - 9322910048 Details 13(2) Demand Notice Description of Propery END | of e-huction
0070974107-7 Branch: Mumbal Date:19-02-2024 | Al that part and parcel of the property | Bid Increase Amount | EMD LAST DATE
) Borrowers: INR 56,82,745.14/- | bearing Property: 07-07-2025
Kanjurmarg (East), shop 1. BABAREFRIGERATION | [Rupees Fifty-Six Lakh | Tenement No. 41044 adreasuring | 70.00,000 (Seventy| Time: 11:30 to
1607 sq.ft available for 5 NAGESH KARUMAKAR| Fahty-Three Thousand | 3663q. Ft onthe 3rd Floor inthe AWInG, | Lakhsanly) | 13:30 with
sale near Railway SHETTY Seven Hh.-"lﬂfﬁ] and Forly- | in the Buiiding Mo. 138, in the Building | g 7 00,800/ urilimited
Station. Contact : 1 SUJATHA NAGESH Five Oniyl known as “Kannmwar Magar -2 of e | | Rypees Seven| oxtension of
Srinivas - 9322910048 SHETTY Laan Accounl ho. Sociely known as “Kannamwae Nagar | | akhs Only) 5 minutes
LEMUMOZS19-200003322 | Parjat Co-Operafive Housing Society W00/ (Ten| EMD Last Date:
el 3. INR- 10,000/ {Ten 5 :
0070974107-6 and Limited”, Constructed on the Flotof land | Thousand aaly) 04-07-2028
LEMUM13820-210004246 | bearing CTS No. 358 &, Survey No. 113
— parl admeasuring: 77383 33 Mirs,
n n ‘ Vikage-Hariyali, &l Kannarmwar Nagar,
IMPORTANT Vikhrali (E} in the Regisiraiien Sulb-
Whilst care is taken prior to acceptance of E::::E: of Bandia’ Bombegy Sulblran

advertising copy, it is not possible to verify
its contents. The Indian Express (P)
Limited cannot be held responsible for
such contents, nor for any loss or damage
incurred as a result of transactions with
companies, associations or individuals
advertising in its newspapers or
Publications. We therefore recommend
that readers make necessary inquiries
before sending any monies or entering
into any agreements with advertisers or
otherwise acting on an advertisement in
any manner whatsoever.

Terms and Conditions of E- Auction:

Foarmwihich will e submitted onlng;

Basil Martyres, Contact Mo, 9820788364

Place: Mumbai
Date: 22/08/2025

e-Biclion Service Provigar, hitps:fauctions.inventon.in for bid documents, the datailz of he secored assel pat up for a-Auction and the Bid

and genarale thair User 10 and Password free of cost ol thes cwn (o parficipate in the a-Auchon an the dals and bre aforesaid
For any enguiry, mfarmation & mspecton of the property, suppod, pracadura and onling fraining an gAuction, the prospeciive biddars may contaci
the Clanl Service Delvery (G50 Depardment of our Sales & Markefing and e-Auclion Sarvica Padner Mis. InventON Solutions Pvi. Limited,
through Tel, Mo.; +31 3833478748/9029086321 & E-mail ID: care@inventon.net or manaj.das@inventon.net or the Authorized officer:

Edi- Authorised Cficer
Indostar Capital Finance Limited

Parle Industries Limited

CIN No. L21000MH1983PLC029128
Regd(O) : 310-311, The Avenue, Marol, Andheri East. Mumbai- 400059
Tel No. 02240132875 Fax: 40033979, Email: info@parleindustries.com, Website: www.parleindustries.com

AUDITED FINANCIAL RESULTS (STANDALONE & CONSOLIDATED) FOR
THE QUARTER AND YEAR ENDED MARCH 31, 2025

Requirements) Regulations, 2015.

Place: Mumbai
Date: 20.06.2025

The Board of Directors of the Company, at their Meeting held on June
20, 2025 approved the Audited Financial Results (Standalone &

Consolidated) for the quarter and year ended March 31, 2025.
The results, along with the Auditor's Report, have been posted on the

Company's website at https://www.parleindustries.com/investors.html

and can be accessed by scanning the QR code.
Note: The above intimation is in accordance with Regulation 33 read

with Regulation 47(1) of the SEBI (Listing Obligation & Disclosure E

Fix

For and behalf of Board of Directors
Parle Industries Limited

Sd/-

Anand Jain

Whole Time Director(DIN:07730608)

epaper.ﬁnanciaiexpress.mn'. .
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